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// Rural Development and Panchayat Department//

From: To:
Mrs. A. Sasikala, Panchayat President,
Block Development Officer (BDO) Vengadamangalam Panchayat.

Kattankolathur Panchayat Union,
Chengalpattu District.
E mail ID: bdokattankolathur@gmail.com

Na.Ka.No.85/2025/Aal, dated 17.03.2025
Sir/ Madam,

Sub: Panchayat Administration- Chengalpattu District - Kattankolathur
Panchayat Union - Vengadamangalam Village Panchayat Survey No. 15,
16/2, 22 -received a complaint that resolution has been passed for removal
of Trees from government grazing land and allotted for construction for
Police Department — Complaint forwarded for taking appropriate action.
Reference: Mr.K.Haritharan S/0 Mr.Kalimuthu, No 10, Subash Chandra
Bose Nagar, Vengadamangalam, Chengalpattu- 600 127. Date- 24.02.2025.

In the above reference letter, a Complaint has been received by stating that a
resolution has been passed to remove about 10,000 saplings from government
grazing land in Survey No. 15, 16/2, 22 in Vengadamangalam village panchayat
under Kattankolathur Panchayat Union, Chengalpattu District and to carry out
construction work for Tamilnadu Police Department and it is stated that 10,000
trees are removed out of 25,000 trees in the above area and were prepared for
construction work, but the land was maintained as a Social forest and there is a
possibility of environmental pollution if the above construction work is carried out,
and during the rainy season, there is a risk of stagnation and flooding of the nearby

rainwater canal passing through Ponmar, Kandigai, Madurapakkam and reaching



Agaramthen Lake. Moreover, instead of this place, vacant land of 35 acres near
this place can be used for Construction.

Therefore, Permission has to be given only if proper action has been taken
only after examining whether the resolution has been passed according to the
norms stated in the Government Guidelines, Whether the copy of the resolution has
been submitted to the office and the permission has been obtained from the District
Governor, Chengalpattu, and then permission has been granted to the above
Department and whether permission has been obtained from the concerned
Department official for cutting of trees. It is kindly inform that a copy of the letter

is enclosed herewith to take action on the matter.

-Sd-
District Development Officer (V.P),
Kattankolathur
Copy to:
1.Zonal Deputy Block Development Officer (V.P)
Kattankolathur Panchayat Union, ... for monitoring purpose
2. Panchayat Secretary.
Vengadamangalam Panchayat ... In order to take appropriate action

3. Mr.K.Hariharan S/o Mr.Kalimuthu,
No. 10, Subash Chandra Bose Nagar,
Vengadamangalam, Chengalpattu-600 127.
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